
TH E GAUHATI H IGH COU RTATGUW HATI
(HIGH COURT OF ASSAM: NAGALAND: MIZoRAM AND ARUNACHAL PRADESH)

NOT IFICAT ION

Dated: Guwahati, the l2th of November, 2024

No. Hc.vrr-84(ft'D/2020/1ro01/A ### on the recommendation of the
Judicial Academy, Assam, the Hon'ble Gauhati High court has been pleased to direct
all the Grade-I Judicial officers and secretaries, District Legal services Authority of
Assam, Nagaland, Mizoram and Arunachal pradesh to participate in the ',Refresher
Training Programme on victim compensation with special focus on pocso
.Acf" scheduled to be held on22-LL-2O24 from 3:30 p.M. to4,3O. p.M. through
virtual mode.

The link for joining the training programme is:

https: llbit.lvl4fo DRVO

The General Instructions for Training (onrine mode) is encrosed arong with
the Notification.

By Order,
Sd/- S.Dhar

Memo No. Hc. vrr/84(ft .t)l2ozolltoorlo ou*tffi9#@
Copy to:

1. The L.R. & Secretary to the Govt. of Assam, Judicial Department, Dispur,

Guwahati, Assam.

2. The Secretary to the Govt. of Nagaland, Justice and Law Department,
Kohima, Nagaland.

3. The Secretary to the Govt. of Mizoram, Law and Judicial Department,

Aizawl, l4izoram.

4. The Secretary to the Govt. of Arunachal pradesh, Law, Justice and
Legislative Department, Itanagar, Arunachal pradesh.

5. The Registrar (Vig. / Admin. /Estt.i/c), Gauhati High Court, Guwahati.
6. The Registrar-cum-principal Secretary to Hon'ble th€ Chief .t,cfira

Gauhati High Court, Guwahati.

7. The Registrar, Gauhati High Court, Kohima Bench, Kohima / Aizawl
Bench, Aizawl / Itanagar permanent Bench, yupia.

(He is requested to inform the concerned -tudicial
Officers of his State about this Notification accordingly) .

8. The District and Sessions Judges of Assam,



Bajali/ Baksa / Barpeta / Bongaigaon / Biswanath I Cachar lCharaideo /
Chirang /Darrang / Dhemaji / Dhubri / Dibrugarh / Dima Hasao /
Goalpara/ Gotaghat/ Hailakandi I Hojai lJorhat / Kamrup(M) / Kamrup /
Karimganj / Karbi Anglong/ Kokrajhar / Lakhimpur I Majulil Morigaon/
Nagaon / Nalbari / Sivasagar / Sonitpur / South Salmara_Mankachar /
Tlnsukia/ Udalgur/ West Karbi Anglong.

(He ,/ She is requested to inform all the conerned Judiciat
Ofllcers under his / her controt about this Notification) .

9. The Secretary, Gauhati High Court Legal Servlces Committee.
10. The Member Secretary, Assam State Legal Service Authority / Nagaland

State Legal Service Authority / Mizoram State Legal Service Authority /
Arunachal Pradesh State Legal Service Authority.

(He ,/ She is reguested to infotm a the concerned -fudicial
Ofificerc under hb / her control about thr-s Notification) .

11.The Principal Judge, Family Court, Barpeta / Gchar / Dhubri / Kamrup
(M) No. 1, No. 2 & No. 3 / Natbari .

(He / She is requested to inform all the concerned .ludicial
Offierc under his / her control about this Notification) .

12' The Presiding officer, Industriar rribunar, Guwahati / Dibrugarh / cachar.
13. The Member, MACT, Barpeta / Cachar / Dhubri / Goalpara I Kamrup I

Kamrup (M) No. 1, 2 &3/ Nagaon / Nalbari / Sonitpur.
14. The Presiding Officer. Labour Court, Dibrugah / Kamrup (M).
15. The Special Judge-cum-Judge, Designated Court, Assam.

16. The Special Judge, Assam.

17. The Special Judge, NDPS Court, Guwahati, Assam.

18. The Special ludge, CBI & NlA, Guwahati, Assam.

19. The Special Judge, CBI, Addl. Court No. 1, 2 & 3, Guwahati, Assam.
20. The Chief Judicial Magistrates of Assam,

Bajali/ Baksa / Barpeta / Bongaigaon / Biswanath I Cachar tCharaideo,/
Chirang /Darrang / Dhemaji / Dhubri / Dibrugarh / Dima Hasao /
Goalpara/ Golaghafl Hailakandi I Hojai lJorhat / Kamrup(M) / Kamrup /
Karimganj / Karbi Anglong/ Kokrajhar / Lakhimour / Majuli/ Morigaon/
Nagaon / Nalbari / sivasagar / Sonitpur / south sarmara-rvrankachar /
Tlnsukia/ Udalgur/ West Karbi Anglong.

(He / She is requested to inform all the concerned _rudiciat
Offrcers under his/her control about this Notification) .



21. The Project Manager, Gauhati High Court, Guwahati.

(He is rcquestd to upload the notifiation immediately to
the official website of the Gauhati Ht?h Court, Guwahati) .

22. The Administrative Officer, Judicial Academy, Assam with a request to
place the Notification before

Academy, Assam.

the Hon'ble Director, Judicial

23. The Private Secretary to Honble Mr. Justice Manash Ranjan pathak,

Gauhati High Court, Guwahati for his Lordshipt kind information.

24. The C.A. to the Registrar General, Gauhati High Court, Guwahati.
IIHE LIST OF OFFICERS HEREINABOVE IS NOT NECESSARILY IN ORDER OF SENIORITY']

s$
\Y

\1,:
JUD



luDrcrAl ACADEMY, ASSAM
Giscra!-Ilttlu4isGlef-tr-il{lq.LQot-inqrglk]

l. Tlrc trarning prqlramme wtll be conducted by usinq the Online Vgileeting Softt"ate

'Mioosoft Teams'wtrich will be two-way audio-vrdeo interaction'

2. Partiopants are to ' ioin dle trainim bY disdosino their full name via the }tnirE

Link as noofied and also uploaded in the w€b,site of )udicial A(ademy, Assam

3. Partkipants ar€ Iequgted to report online through ;onrng Link, at lea* 10 mioutes

before thc sdEduled tim€ of yrdeo Cmfererre and maintain punctuality.

4, Participants are to ke€p their vi<teo Of{, cootinrnuslv throrplrorn & till ttc
condusaon of the trainino.

5. Arl tl|e Padcrpants are to folloer the Videc Conference Protocoas like: '

a. Keco themsely€s muted until & unl€ss tlEY are allorved br th€ ofetentcr to

gSqglg themselves.

b. At the end of the delrberaton of the Resource Person, oaTticipants mav raisa hand

to indicate that he/she lvould like to interact wit r th€ R6ource DGtsotr-

wtiere-after. oo announcEment bY oresenter. tie sek, officet maY u.mute.

asL oucstion and ther€after aoain mute ti€ audio.

c. Ensure proprer lnternet connertivify vrith adequate data so that they (an anend U|e

trainlng withorjt any network and conne<trvity issue.

6. Participan6 are to wear formal attire (befitting an officer) r{hile attending tfE traaning.

7. Partioparts are to check the omcial ,arebsite of )ud cral Academy, Assam for updates.

8. loining Guidc (Steps b€low are to be follonnd):

> Clil on the given link or typ€ the given link on ttre brows€r.
> A new tab with a popup will open

. Seffi 'Open Miqosoft Teams' if you have Pkrosoft Teams App iftstalled in yu,
devrce.

OR
. Gncel the pop-up aM ctick on 'Continue on this brows€r'.

> For Sma(phone Mrcrosoft Teams App needs to be tnstalled before Fining th€ VC.

Note: - QJen6 and 0t}1er rnformaton through e.mail may be obtained from: -

E-l.tail - sr,rqqestio,n.laa@gmail.com

Mobile: - 8723028535 1813399888t

' tlote:' The same E essentia! for p'ep3731on, mainteflance arx, submission of accurate

repo(.


